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WRITTEN ANSWERS TO QUESTIONS 

Setting up of Industrial Units in Backward 
Areas by Big Business Houses 

*331. SHRI P. K. DEO: Will the 
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state : 

(a) whether Government have taken a 
decision to insist upon the big business 
houses to set up new industrial units and 
ancillaries in backward regions on certain 
conditions ; 

(b) if so, under what conditions; 
and 

(c) the number of applications received 
from big business houses to set up new 
industrial units since January, 1971 and the 
number of licences/letters of intent granted 
under the new decision? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHY AM OZA): (a) 
and (b). It is an accepted policy of the 
Government to accord preferential and 
priority treatment to applications for setting 
up new units or expansion of existing units 
in industrially backward areas, subject to 
economic viability and technical feasibility 
of the proposals. Government have also 
decided that applications from the Larger 
Industrial Houses, who are normally ex-
pected to participate in and contribute t-o 
the establishment of industries in the 'core' 
and 'heavy investment' sectors, could also be 
considered for setting up units even in other 
industries in backward areas where other 
entrepreneurs are not willing to invest. 

(c) During the period from 1-1-1971 to 
31-3-1971, 77 applications have been receiv-
ed from concerns belonging to or controlled 
by the 20 Larger Industrial Houses. Out of 
these 77 applications, 14 were for the es-
tablishment of new undertakings. During 
this period, 27 Industrial Licences and 2 
Leltcls of Intent ha\e been issued to con-
cerns belonging to or controlled by the 20 
Larger Houses. Out of these, 3 licenccs 
are for new undertakings and 3 for 'carrying 
on business', and one letter of intent is for 
a new undertaking in backward regions. 

D lay in construction of Beas-Sutlej 
Link Project 

"33'! SHRI B. K. MODAK: Will 

the Minister of IRRIGATION AND 
P9WER be pleased to state: 

·(a) whether the construction work on 
:Beas-Sutlej Link Project is getting delayed 
due to paucity of funds; and 

(b) if so, the steps taken by Govern-
ment to provide funds in time? 

THE MINISTER OF IRRIGATION 
AND POWER (DR. K. L. RAO): (a) No, 
Sir. The requisite funds for the Proj~ct 
are being provided. 

(b) Does not arise. 
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.339. SI-lRI JYOTIRMOY BOSlI: 
Will the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) whet t.er the attenl i)\I of Govern-




